
SECION OFF1IER 
(3udicial 

V 
CENTRAL ADmINISTRATIVE TRIBUNAL 

BANGALORE BENCH 	 Fglstere 
. 	 Commercial Complex(BDA), 

Indiranagar, 
Bangaloro - 560 038 

Application No. 1 7' q tv7 ,7? 	Dated the 23 OC 186 
To 

() 
/ 

/f 1/ e€zio-d 

VS 
, 	f bp• 

I)4p, dAta 

Subject: SENDING COPIES OF ORDER PASSED BY THE BENCH 
IN APPLICATION NO. 

Please find enclosed herewith the copy of the 0rder/.terim_CrcIer 

passed by this Tribunal in the above said Application on 



TflZfl11AL ADEITIONAI flENcii, 
x ]bF -7r]Ex n-,-CMWW]FtWx;-, KID 

I I Ordek Sheet (contd) 

Date 	 Office Notes 	
I 	

Orders of Tribwtal 

,~q h ) Nb , 
. Neither the applicant nor his counsel 
present when the case was called. 
Mr. M.S. Padmarajaiah, counsel for the 
respondents, present. This case is 
coming for hearing since 1983, and 
the matter is of the year 1979, as 
seen from the number of the writ 
petition, since transferred to this 
Bench. We do not like to keep this 
case pending further. In .the circum-. 
stances, the application is dismissed 
for default., 

(L.H.A.TRE) (CH. R.K. IAO) 
MEMBER (AM) 	MEMBER (3M) 
29.9.86. 	29.9.86. 
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